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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

ar CAUSE LIST OF |
THIRD MEMBER MATTERS,
@ , - PART HEARD MATTERS;
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
, STAY APPLICATIONS, |
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 19-DECEMBER-2025 (ERIDAY)

i
i

BEFORE SHRI DUVVURU RL REDDY, VIéE PRESIDENT

N\

MISCELLANEOUS APPLICATIONS
Court Room 2
‘Bench will not function

sl Appeal Number A$:':rt' Assessee Bench |[TO Author
1 | ma | 155 | koL | 2025 201110' [A] GAJBADAN COMMERCIAL PVT. LTD. SMC DRL/VP
BEFORE SHRI DUVVURU RL REDDY, VICE PRESIDENT
AND SHRI RAKESH MISHRA, ACCOUNTANT MEMBER
MISCELLANEQOUS APPLICATIONS .
Court Room ..~/
’ Bench will not function
Srl Appeal Number A$::‘: Assessee Bench' | TO Author
1| ma | 126 | koL | 2005 | 201" I[A] MANISH AGARWAL D DRL/VP
P
BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER
MISCELLANEOUS APPLICATIONS |
Court Room 2. !
Bench will not function |
s Appeal Number Aéser:: Assessee Bench | TO Author
1 | ma | 164 | koL | 2025 | 237" |[A] SURYA SEN COLONY SARADA VIDYAMANDIR PARICHALAK SAMITY SMC GM/IM
BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER
AND SHRI SANJAY AWASTHI, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS '
Court Room 7
Bench will not function
Srl Appeal Number A$::1:. Assessee Bench | TO Author
1 | ma| 70 | koL | 2025 | 2920 |[D] sHaKILA BEGUM D GM/IM
2 | ma | 167 | koL | 2025 22%1112 [A] GLAMOUR MERCHANDISE LLP B GM/IM
3 | ma | 168 | koL | 2025 201165' [D] PRIMARC PROJECTS PVT LTD B SA/AM
4 | wa | 160 | kot | 2025 | 2515 |[D] PRIMARC PROJECTS PVT LTD. B SA/AM
BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER
AND SHRI RAKESH MISHRA, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS
Court Room =
. Bench will not function )
srl Appeal Number Ai:':: Assessee Bench |TO Author
1 | ma | 166 | xou | 2025 | 29207 |[D] PUNAM DEVI LAKHOTIA B c GM/IM
5 | WA | 170 | KOL | 2025 | 2013 |[D] PRIMARC PROJECT PVT LTD ' A RM/AM
3 | MA | 171 | KOL | 2025 | 2013 |[D] PRIMARC RETAILS STORES PVT LTD A RM/AM
2 | MA | 172 | KOL | 2025 | 2015 |[D] PRIMARC RETAILS STORES PVT LTD A_ RM/AM
5 2016- A RM/AM

MA 173 KOL | 2025 [D] PRIMARC RETAIL STORES PVT LTD
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.6 MA 174 KOL 2025 2014 |([D] PRIMARC RETAILS STORES PVT LTD A RM/AM
7 | MA | 175 | KoL | 2025 | 295" |[D] M/S WEST BENGAL INFRASTRUCTURE DEVELOPMENT CORPORATION LTD. c RM/AM

8" | MA | 180 | KOL | 2025 | 2015 |[D] PRIMARC PECAN RETAILS STORES PVT LTD | A RM/AM

479 | ma [ 181 | ko | 2025 | 2017 |[D] PRIMRC PECAN RETAILS STORES PVT LTD | A RM/AM
BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
AND SHRI SONJOY SARMA, JUDICIAL MEMBER
EARLY HEARING PETITIONS
Court Room 2
GOOGLE MEETING ID: GNG-ECRB-ZSA

St Appeal Number A:::‘: Assessee Bench | Remarks

1 | A | 1794 | koL | 2025 22%11%' [A] NUTAAN SARADA HIMGHAR c
STAY APPLICATIONS
Court Room 2
GOOGLE MEETING ID: GNG-ECRB-ZSA |

Srl Appeal Number Ai::‘:’ Assessee | Bench Remarks
1 | sa | 14 | kou | 2025 | 201%|[A] AVR HOTELS & RESORTS PRIVATE LIMITED | A
2 | sa | 15 | koL | 2025 | 2332 |[A] OUTOTEC GMBH & CO. KG c

. |
BEFORE SHRI SONJOY SARMA, JUDICIAL MEMBER
AND SHRI SANJAY AWASTHI, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS |
Court Room ? J
Bench will not function. ;
' Assmt, !

. S Appeal Number Year Assessee - Bench |TO Author
1 | ma | 158 | KoL | 2025 | 203 |[A] ANIL KUMAR PATK B S5/IM
2 | mA | 150 | KoL | 2025 | 20157 |[A] ANIL KUMAR PATK B SS/IM
3 | ma | 160 | KoL | 2025 201’58' [A] ANIL KUMAR PAIK B SS/IM

BEFORE SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
AND SHRI SANJAY AWASTHI, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS
Court Room L ‘
Bench will not function. ;

] Appeal Number A\s(:r::. Assessee ( Bench |TO Author
1 | ma | 161 | koL | 2025 | 2957 |[D] VITAL ENCLAVE PRIVATE LIMITED c SA/AM
2 | ma | 162 | KOL | 2025 | 2025 |[A] LALPUR UTTARAYAN ‘ C PKC/IM

BEFORE SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
"AND SHRI RAKESH MISHRA, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS
Court Room =0
Bench will not function.

Srl Appeal Number As:r:: Assessee Bench [TO Author
1| ma | 115 | koL | 2025 | 2095 |[A] SRI JAGANNATH HAZRA D RM/AM
2 | ma | 156 | koL | 2025 201%7' [D] MURLIDHAR RATANLAL EXPORTS LIMITED A RM/AM
3 | MA | 157 | KoL | 2025 202210' [D] SURESH AMIYA MEMORIAL TRUST C RM/AM
4 | ma | 163 | koL | 2025 | 2097 |[A] BIMAL KUMAR DROLIA B RM/AM
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